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TRANSFERPETI TI ON(CVI L) NOs). 17202006

VAR AKALASANDHY A Petitioner(s)
VERSUS
VAR AKAL ASUNl L KUMA R Respondent ( s)

(Wth appl n(s) for stay and office report )

Date: 08/ 05/ 200 8 This Petition was called on for hearing today.

For Petitioner(s)
M Raj esh Kr Chaura si a, Adv.
M. H man sh u Munshi, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Awai t service

List againon 2 8. 7. 200 8.
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